SuitNo, 12T10M6

20.06_2020
At 3:00 PM 3.05 PM
Presenl.  Sh. Sagsr Gupta, Ld. Praxy Counsel for Sh, Vinee! Gandhi, Acv
for the plainliF,

8h. Manu Sisodia. Ld, Coursel for tne defendants

Vige separate udgment of even date, e sult i dismissed.

No order as 1o cost.

Decree sheet e prepewed accordingly

The proceadings have been condugied through Viden confere~cing
as per civculars. The gcanned copy of the judgment and order-siesd be sent 10

couidinator of the Computer Brance for uploading it oo the wensite as por

procedire
File be conskgned to record room after dus compliance.
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{Rajinder Kumar)
SCJURC (West)THC
Dedhi



